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CALLING ATTENTION TO A MATTER OF
URGENT PUBLIC IMPORTANCE

REDUCTION IN NEWSPRINT QUOTA TO NEWS-
PAPERS AND PERIODICALS
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[MR. DFPITY CHAIRMAN in the Chair]

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI 1. K. GUJRAL): Sir, as
Honourable Members are aware, a cut of 30% has
had to be imposed in the newsprint entitlement of
newspapers for 1973-74 because of a shortfall in
availability arising from world shortage. The cir-
cumstances leading to the imposition of the cut are
as follows: —

Early this year, the Ministry of Finance had
approved a quantity of 2,45,000 tonnes of newsprint
for distribution to newspapers in the country. This
included indigenous production (Nepa Mills) of the
order of 40,000 tonnes, which, after deducting a
10% compensation for higher grammage, left a
quantity of 36,400 tonnes for distribution. Thus, the
newsprint visualised for import was 2,08,600
tonnes.

No difficulty was initially envisaged in
procuring this quantity of newsprint from abroad.
This was because existing long-term commitments
with Canadian and Scandinavian suppliers and
Trade Plan provisions from rupee sources already
accounted for 1.61,000 tonnes. With an additional
20,000 tonnes offered by Bangla Desh under a
global tender, a possible 22,000 tonnes from Canada
under Aid and a contracted quantity of 9,000 tonnes
of glazed/rotogravure newsprint, the quantity vi-
sualised for import stood more than fully covered.

This anticipated availability has, however, not
materialised for the reasons set out below:
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The Canadian and Scandinavian suppliers insisted
on re-negotiation of existing contracts with them on
the plea of dollar devaluation. Legal opinion
obtained by the State Trading Corporation was that
the stand of the suppliers was untenable. It was,
however, felt that arbitration or legal proceedings in
the country of the defendants could be time-
consuming and might result in delay in, if not
stoppage of, supplies from these sources for one
reason or another. As no alternate avenues of pur-
chase were open to cover the quantities involved
because of the world shortage, it was further felt that
we should take the maximum possible advantage of
the existing contracts. Re-negotiation of the con-
tracts was, therefore, started and the result was that,
as against an anticipated quantity of 70,000 tonnes
from Canada, only 60,000 tonnes has become
available and from Scandinavia, as against 30,000
tonnes, only 13,000 tonnes.

So far as the Soviet Union is concerned,
agreement on price has been reached for the supply
of only 28,000 tonnes as against the Trade Plan
provision of 50,000 tonnes. Negotiations for the
balance quantity are to be held by the end of 1973.
Czechoslovakia has offered only 5,700 tonnes, as
against the expected 7,000 tonnes and price nego-
tiations are in progress. Poland will be supplying
only 1,000 tonnes as against the expected 4,000
tonnes.

In the case of Bangla Desh, although they had
tendered for a quantity of 20,000 tonnes (10,000
tonnes firm and 10,000 tonnes option), they have so
far contracted for the supply of only 10,000 tonnes.

Under Canadian Aid, no quantity is available so
far. Against a tender enquiry, there were only two
offers of newsprint. The newsprint offered was in
specifications not acceptable to newspapers in this
country. Negotiations with Canadian supplies are
still going on.

The official delegation which accompanied the
Prime Minister to Canada also took up the question
of securing additional supplies of newsprint. The
efforts initiated then are being followed up at
diplomatic and other levels.
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Thus, actual availablity so far of newsprint, both
imported and indigenous, for allotment in the
licensing period 1973-74 works out to 1,63,100
tonnes. Of this, a small quantity has been set apart
for new newspapers. This leaves a quantity of
1,57,100 tonnes for allotment to existing
newspapers whose performance by utilising
newsprint during 1072-73 is estimated ai 2.30,000
tonnes. This performance having been taken as the
basis of entitlement, the newsprint available can
meet only 68.30% of requirements. In other words,
there is a- shortfall of 31.70%. Hence, the entitle-
ment of a newspaper has been subjected to a cut of
30%. It is specifically provided in the Newsprint
Allocation Policy that any addition to newsprint
availability would be reflected in a
corresponding reduction of the cut imposed.

The cut of 30% will apply uniformly to all
newspapers in view of the judgment of the Supreme
Court in the newsprint case. Government will,
however, endeavour to extend the maximum
possible assistance to small newspapers within, of
course, the four walls of the allocation policy.

In view of the world shortage of newsprint, the
prices of imported newsprint have gone up. As
against the prices obtaining in 1972-73, supplies of
standard newsprint from Canada will, on an ave-
rage, cost U.S. $53.3-1 (Rs. 400.05) more per tonne,
from Scandinavia U.S. $15 (Rs. 112.50) more per
tonne, from Bangla Desh Rs. 113 more per tonne,
from U.S.S.R. Rs. 582.17 more per tonne and
Poland Rs. 526 more per tonne. The price of
C/echos lovokian newsprint is still under negotia-
tion.

The cut in newsprint entitlement and the increase
in the price of newsprint will necessarily have their
fleet on newspapers. Thev will have to contain their
performance within the authorised quota by
regulating circulation and pagekvel. Buffer stocks of|
the State Trading Corporation at all the four port
towns of Bombay, Calcutta, Madras and Cochin
have been virtually depleted. Newspapers dependent

on them for newsprint are likelv to experience| |

difficulty, pending replenishment of stocks. The
position should improve somewhat with the ex-
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pected arrival of supplies from Bangla Desh in July
and August and more appreciably when shipments
from  other  sources  start  arriving in
September/November. It is difficult at this stage to
say how the economies of newspapers in the
country will be affected. This is because no ade-
quate and reliable data are at pres-nt available with
Government on the economics of the newspaper
industry. It is precisely for this leason that
Government have appointed a Fact-Finding
Committee to go into the question in all its
aspects.
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"It has, however, deferred consideration of its
other proposal for production of 1.33 million tons

of paper pending detailed examination of the
various projects envisaged."
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SHRI I. K. GUJRAL: My honourable friend's

entire enunciation can be divided into two parts:
facts and fiction. 1 may first deal with facts. The
basic point which I tried to make in my main state-
ment was that we had long-term con-
i is with all the countries. Some newspapers have
also written editorially or commented as if India did
not have long-D contracts. India did have long-term
contracts. STC had long-term contracts villi
Scandinavian countries and Canada rind of course
with Rupee areas which was in the Trade Plan itself.
Very unfortunately, as the prices started rising, all
of them backed out. I had high hopes that my friend
would focus his heat on those who have backed out
of contracts and commitments. They backed out of
their long-term commitments. The contracts were
for three years and in the third year they backed out
because of price rise. In my statement I had
indicated two alternatives. One was litigation and
the other was renegotiation. I can give, if the House
wants, more details about the long-term contracts.
The long term contract with Scandinavia was for the
firm supply of 20,000 metric tonnes, and the
optional supply of 10,000 metric tonnes . . .
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[+t wrfo Fo TurT]
geaTs ¥, 39 A4 §, 97 ¥ AT
F1 frdmmuaa gan, ag adn faeren
f& =ua Wy wimeen @ faEe
o, gafae a9 fr wfdee @d)
wfay Tt fr 7@ @9 gu @ T
—3f gu 4, winez qr afer 9
witez s are fzar) gl

, A% affmdr & 9v v
nitee & WIT @A &7
Aq 4 FOF FAT 70,000 FTA
a7 @ w7 fom ™ ¥ 9T aq 4,
FHT A9 & 4% 60,000 =
gu7 fear s, @ 10,000 =
FURI AR PET | Fheedlaar ai
¥ 30,000 ZF AX &, AW ag4 F
g e 13,000 z ¥ faan
¥ zWH1 50,000 =z femr wEm
g1, 3T 28,000 ITA FAT WAL
fFa1-—22,000 &7 & AT | HAA
ot @ wrv qmifed o wdr)  zEEr

ﬁ,:lll".ﬂ',_;

ER
3

g U ¢ f& W g oFET T

[RAJYA SABHA]

to a matte, of urgent 152
public importance

gort dt fF 2 W femam W
aré off fewwr F A, UHodTedTo
N, ST FE GALEm d4f W IFH
GEET gHA AEl geET i UF A
A gz saw W wEr W f oI
ay, femac aw, foad @il
Zi gy @ wEE AEfeas g
i a1 AT wF A W R
ATE—wa A AFa e IEAAT
apr gEed Ay @l ¥ i Wi - #
Fiifs guar a1 & Aed W AAH

fr fooa Aafooas @ TF 59



153 Calling attention

13334345
i%
-
49
19
=g
i

%

q %

: T
afgFT F1 1972-73 & fau feear
e uwe fFar aar oar ag sEwr
1 oqur % f3ar mm ) aEfeendr
gt 5 1972-73 & fau faaar
#fer frar war 4gr, s@® & AIE-

g9 #EEAM % @%d g, #HA

aFa %1 ITNIE AEE F1Ogd-
aregw #xq4 &1 fawardt saEr §
a7 3= @ #omoAar A
wra famr § | 6% ara9aE @ g A

[25 JULY 1973] to a matter of urgent public 154

importance
7 1973-74 F w12 faws AW
g A1 T fmar) wm 7 EER

qE W A1 UF AIFA HEA q
ot wim &% % fEar sww w9
12 uZ o9fza gusr TR ¢
f g9 oI #AEaw a9 FL W@
g ar f6r 70 av & FA1 F Ha-
feas sar w71 o1 FFar g, 98 A9

@ AT AT 4 0T HS A g
f& ag wEar @ W FW FT
@ g fagem @1 @ W
HEAT, 473 B4 4E1 A0 § "I
T

?_rm E-1 a
jiai
Lk
E

T

gfF o 9w @vT A 9@ 1 IEET
aae ardt Zfaar # wree 97 qwar
g1 faewr 21 a9t § St waw q@r



155 Calling attention [RAJYA SABHA] to a matter of urgent public 156

[ @rie Fo o]

fegeam & w=w JO1 & oF
Gazir ¥ ST wEaArd W &= rar
& WiT SEE 40 FAX TA W
ATEFSE gl 21 W O 4| %
it a7 @ § 5 e diwe
A E AW WAL TR g
o9l g ar 3N I A ad qr an
g ST W oArE g Fd A
AT TG ¢ 98 80 FATT A FT U
W A7E 4 &1 e qfdw d9E%
g1 ug| uF Wigae WL F
qr &9 avg T WFE A H
areaw w fam g1 ag  fgwraw
S A T AYg F1 WRE @
9ET &1 9z ¥ 9Nl § @ ag
g1 e wa & fag erEaew
fad ds1 & WX 7 o1 g% @ §
AT A @A F oAmA qWT Z
g fadt & faedt a2 oo e #r 2@
STYEIE | WA AT 9 ¥4 @l HY
e i sy et sene agfad

oF A A W g AEar §
e g4 w2 faar @y W A s
Z1 oat fax v ar @ Sé

importance

SHRI K. P. SUBRAMANIA MENON (Kerala):
Sir, the honourable Minister gave a very long
statement explaining as ow this tiling has come
about. But, Sir, whatever may be his explanation,
the fact is that as in the case of other necessaries of
life, one more item of scarcity has been added
now. From shortage to absolute scarcity, now we
are entering the newsprint also.

Now, Sir, the matter is not so simple as the Minister
has explained. These things could have been
foreseen when the dollar was devalued last year and
again there was devaluation this year. It could have
been foreseen that it is axiomatic that the mills will
demand move because the) do not buy at the old
prices, because their cost of production will be more
and naturally they will demand a higher price. But
the fact remains that the Government and the STC
have bungled the whole tiling and today we are
faced with a serious situation. Not only is there an
per cent cut in the allotment but the prices have also
gone up very much. This, of course, is beyond our
control. It is a different question. But the point is
that along with the cut in the allocation, an increase
in price will put a terrific strain on the resources of
the economy of newspapers. Already, newspapers
are closing down or are on the verge of closing
down. This is no good for our democracy. And what
happens is that the first type of newspapers will be
small newspapers, run by small proprietors or run by
small parties like us, which will be affected most,
and that is where the danger to demo cracy arises.

Therefore, Sir, I say that it is no use trying to
gloat over the thing. It is no use trying to justify the
situation, saying that the Government has been
doing everything about it. The Government should
try to get fresh supplies.

We have got very good relations with Bangla
Desh. Let us pay a little more .0 Bangla Desh
instead of giving it to the Canadians or the
Scandinavians. I would say that in order to keep
good neighbourly relations, even if we have to give
a little higher price to Bangla Desh, lei us get all
the newsprint that they pro-
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duct so that we can feed our newspapers here.

Another thing I would like to ask is:

What special steps are the Government
going to take to see that small newspapers
do not die?

SHRI 1. K. GUJRAL: I think, Sir, since I was
speaking in Hindi, my hon. friend did not fully
understand what 1 said. The basic issue is that we
had firm commitments with countries for the
quantity that we needed. What other steps could
have been taken even if the dollar was devalued? Is
it being suggested that we should have gone to them
and told them: Please chaige us more because the
dollar is devalued? The basic issue was that firm
long-term contracts existed. They had the quantity
and the price mentioned. The dollar devaluation was
not a factor mentioned in the contract itself. It was
nowhere laid down that if the dollar is devalued- the
price will be revised. Therefore, so far as the legal
commitment was concerned, we were on a very firm
ground. When they wanted to negotiate, we
promptly re-negotiated also. We did not lose time.
Even on that ground, it was in our favour. But we
did not hesitate; we went and re-negotiated. We had
to pay more and we had to get less supplies also.

So far as small newspapers are concerned, as I
have already stated, I repeat my sympathy and my
feeling of anguish. But the situation that has arisen
is for all newspapers—small newspapers and big
newspapers. It is not a question of 'A' newspaper or
'B' newspaper. Of course, the economy of small
newspapers is not very strong. We have taken one
care. We have decided that all the existing news-
papers which are up to 15,000 circulation and have
8 pages, will not be affected by the cut. Therefore,
the small newspapers to that extent will get covered.
We have taken steps and we have recommended to
the Ministry of Commerce and the Ministry of
Industrv that the existing ban on white printing
paper should be withdrawn so that the newspapers
can use the white printing paper.

[25 JULY 1973]
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SHRI K. P. SUBRAMANIA MENON: It is very
costly. Even newsprint is very costly. It is very
unfortunate. The cost factor has become of lesser
relevance now. We have tried to do our best to
come to the rescue of the papers. Our efforts are
continuing. The Prime Minister took up the case
when she went to Canada.

SHRI BHUPESH GUPTA (West Bengal): 1 read
her speech. In to the Members of Parliament, the
Prime Minister said, "We have no ideologies to
import. We ha\e other things to import." It seems
that the Canadians have not exported the
newsprint.

SHRI 1. K. GUJRAL: Many other
countries who sav that they have ideologies to
export have not given the nev That is apart.

SHRI BABUBHAI M. CHINAI (Maharashtra):
The hon. Minister has said that the total requirement
is 2,30,000 tonnes and our availability is only
1,63,000 tonnes. That means we are short of about
37.1 per cent. When we know that we will have to
depend on others for our need of newspaper print,
can we not have a little buffer stock to tide over
some difficulties? Why are we not thinking in terms
of having a buffer stock?

Then 1 would like to know from the
Minister about the State Trading Organi
sation which is looking after this import

of newsprint. The State Trading Organi
sation is looking after thousands of items
and this is one of the items on which they
have bungled in the sense that the have

not paid their full attention to r
quirement of newsprint of this country
with the result that we are today in this

difficult position in spi'e of the fact that
we had certain contracts. Sir, in (
the fact that dollar was devalued, we should
have  envisaged thru rag of this
nature would happen and therefi should
have started taking action in this regard.

The third thing which I would like to point out
is that instead of entrusting this thing to the State
Trading Corporation, is it not desirable after
this experience
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[Shri Babubhai M. Chinai.] that the Informal
ion and Broadcasting Ministry should take care
of import of this newsprint?

i Also,

Sir, I would like to know from
the hon. Minister whether there was any escalating
clause in the contract which we entered into with
the Scandinavian countries or Canada so that they
could get the clue to get out of the commitment. I
would like the Minister to enlighten roe on this
point.

The NEPA Mills was set up over 20 years ago. Its
current production is less than 40,000 tonnes. In the
meanwhile, von said that two public sector projects
are coming up. One private sector project has not
come up at all. I have information that in the last 10
years a number of licences were given to private
parties to manufacture newsprint in Assam, Maha-
rashtra, Kerala and Himachal Pradesh. Now, all
these licences have not fructified. Have you gone
into it and tried to find out why no licence has
fructified? Is it due to some price factor? Is it that
the State Government has not helped them? Will
you please explain to us what is the reason for
this?

Then, will the Government clarify whether the
conlrol over prices of newsprint made it difficult for
entrepreneurs to undertake production or whether
the concerned State Governments did not extend
necessary facilities?

Then I would also like to know whether there is
anv proposal for setting up of a captive plant in
Canada with you or with the Industry Ministry or
with yon and the Industry Ministry jointly so that
our requirement can he fulfilled till we are self-
sufficient. If so, will you kindly give us some details
of that captive plant? Then I would like to know
whether with this 30 per cent curb in newsprint the
Government proposes to ensure thai the interests of
the consumers are safeguarded. There may not be
cut in the number of pages as you said but I hope,
simultaneously, the price of the newspaper will also
be cut.

Sir, I would like to know whether there is any
proposal  to allow newspapers to
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charge a higher tariff for their advertisements in lieu
of this. I would also like to know whether the
present cut will adversely affect the small
newspaper and language newspaper and if so, what
steps are proposed to be taken to safeguard their
position. Finally. I would like to know whether the
Government has any fear in their mind that bv this
cut some foreign countries will have a dominating
power on certain newspapers and thereby will
penetrate in the country in the newsprint and
newspaper industry much more than what thev are
supposed to do at present.

SHRI 1. K. GUJRAL: Sir, my hon. Friend has
raised quite a few points which are very important
and significant. The firs! point thai he has raised is
about the buffer stock. I might lell my hon. friend
that we have been carrying buffer stocks, lor
instance, in April, 1972 STC had about 18.000
tonnes in the buffer stock. News-is are allowed to
draw on this buffer stock whenever there is delay
in shipment etc. But as you know, the newsprint is a
perishable commodity. We cannot store it for a long
time because it gets affected by pesticides and its
strength also diminishes. Therefore, it lias to be
disposed of quickly. Unfortunately, since December
the situation has been deteriorating and the result
has been that it has drawn heavily on the buffer
stock that we had. Although by about January this
year wc had about 10,000 tonnes in our buffer
stock, the situation now is not so good. This
buffer stock policy has paid dividend but
unfortunately we do not have much of it.

So far as anticipatory steps were concerned, as I
have informed mv friend alrcadv, the anticipatory
steps were taken in the form of contracts. . .
(Interruptions) The law Ministry's advice to us was
that the contract was totally favourable to us and
our stand stood totally vindicated so far as the
contracts were concerned. The Law Minisin did say
that if wc were to go in for arbitration or litigation,
the contract was in our favour.

SHRI BABUBHAI M. CHINAL
there any price fixed?

Was
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SHRI I. K. GUJRAL: No, there was no price
fixed, there was no price hike. The price clause was
there so far as Canada and Scandinavian countries
were concerned, on mentioned prices, firm com-
mitments as well as options were mentioned. We
have satisfied ourselves that the contracts were
satisfactorily drafted and they were in our favour but
discretion is a better part of valour sometimes and I
think discretion had to be used tin's time.

SHRI BABUBHAI M. CHINAIL: What about
taking the newsprint in your department?

SHRI 1. K. GUJRAL.: So far as taking the
newsprint in the Ministry of I and B is ronrerned, as
it is, we formulate the policy, we work in close
collaboration with the STC. The difficulty is that the
total import quantum ranges from Rs. 25 crores to
about Rs. 27 crores annually. Now to set up a
department for this much is not a very practicable
thing. It is a very small item. Then, it is also
spreadover. I think in all we are importing from 8 to
9 countries. Sometimes it is a very small quantity,
for instance, thousand tonnes from one country.
Therefore, to set up art organisation only for this
would not he a practicable proposition.

So far as NEPA is concerned, I hope my lion,
friend remembers the history of Nepa. Originallv it
was not set up under public sector. It was set up bv a
private partv. I think the project was wrongly
conceived. Then the Madhva Pradesh Government
took it over and from the Madhya Pradesh
Government this Corporation took it over but it has
alwavs been suffering from the problems of
congenital deficiencies. The availability of raw
material in that area, the type of plant that was
installed, the type of management that was provided
—all these naturally had an overall impact on its
total performance. But I am told something is being
done and by the next year we will be able to do
something; it might go up to 70,000 tonnes.

So far as Kerala is concerned, Kerala is a public
sector organisation. Steps are being taken to step up
and we are hoping that by about 1978-79 we
will be in a
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position to get about 80,000 tonnes. Regarding the
other projects as mentioned by my friend, so far as I
know, subject to correction, I think there is a mix-up
between the newsprint and papeT projects. 1 think
most of the projects that my friend has mentioned
are paper projects. So far as I know the newsprint
was only the Himachal one and there, I have already
informed my friend, the party which took the
licence has not taken steps. So far as the price factor
is concerned, it has been mentioned time and again
that perhaps our price structure is a type of structure
which does not provide incentive. Now that is very
difficult for me to swallow because for instance in
NEPA we have been selling, if I remember
correctly, three years ago when I was in this
Ministry earlier, at about Rs. 1.000 a tonne. Now we
have been offering till last year about Rs. 1.S65 per
tonne. I think there maybe some increase now.
Kindly keep one thing in mind that it has been an
economic price though small parties there to have
not been able to increase may have suffered. Now
one of the entrepreneurs said that he would set up a
unit if he was assured Rs. 2,000 per tonne. How can
I do that? Even in spite of the rise that we agreed
even today we are providing it at a much lower price
and this demand was there three years ago when the
price was much lower. Therefore these arguments
are used just as a cover for many of their
deficiencies.

SHRI BABUBHAI M. CHINALI: Captive?

SHRI I. K. GUJRAL: So far as captive plant is
concerned, this idea was mooted in our Ministry
after this situation arose. I have been feeling two
things. First we should explore the possibility of
having captive plants. Also we started sounding if
either from Scandinavia or from Canada some
parties would be interested; we could set up a plant.
The initial response that we have received through
our diplomatic channels is encouraging but I think it
is too early for me to say anything in detail about it.
I can only say this that we would encourage both the
propositions.

SHRI BABUBHAI M. CHINAL:
price and advertisement charge*.

New-paper
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SHRI 1. K. GUJRAL: So far as newspaper price
is concerned, as I have said in my statement
unfortunately reliable data is not available. We set
up a fact-Guiding committee more than a year ago
and I was telling newspapers all the time that it is
in their interests to give us data so that we really
know what the economy-is like. So it is not a
question of bargaining but unfortunately the
newspapers did nor co-operate. Then you would
remember. Sir, we had decided to give the Com-
mittee powers under the Commission of Inquiry
Act which we have given and now some data is
coming in. I can only say at this stage that if
convincing data is provided our reaction will not be
un-iiinpatiictic.

SHRI BABUBHAI M. CHINALI: Advertising?

SHRI I. K. GUJRAL: I am saying with tespect to
all whether it is price or advertisement charges. The
only thing is it is too early for me to commit myself
but if anv case is made out before me my reaction
will not be unsympathetic because I am keen that
the newspapers must continue to function.

MR. DEPUTY CHAIRMAN: Mr. Kum-bhare.

SHRI BABUBHAI M. CHINAI: What about
foreign interests?

MR. DEPUTY CHAIRMAN: I am call-ing Mr.
Kumbhare. You cannot go on asking while the
Minister is replying.

SHRI N. H. KUMBHARE (Maharash-tm): It has
been stated by the hon. Minister that because of the
Supreme Court judgment there will be uniform cut
in the supply of newsprint to all the newspapers
irrespective of whether they are big 01 small. I
would like to know from the hon. Minister whether
that judgment will come in the way of giving
protection to the small newspapers and if not
whether the Government contemplates to give some
protection to the small newspapers

SHRI I. K. GUJRAL: As I have said, the
judgment does not give much option to us but
some protection will be afforded
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to papers which have a circulation up to 15,000
and 8 pages.

DR. K. NAGAPPA ALVA (Mysore): Sir. it is now 25
years after independence Vrom the figures that are
available our domestic output is only about one-
seventh of our requirements. I must say that the
inment has totally failed in their po-lirv. in their
programme, in their import and more than anything
else in their attempt to have greater output in the most
important sphere of newsprint production. Sir. it is
clear that there have been con-" tiacts between
Government and Government of friendly countries.
When I look at the figures I find that Russia has also
failed to supply over 50 per rent of what it
promised. There have been contracts with private
firms where the shortfall was onlv one-seventh.
Newspapers are the most effective instruments for the
creation of public opinion in the country. The success
of democracy depends on the public opinion that is
created and the Government is responsible for
enabling newspapers to have the widest possible
circulation. It is more so in this country. When the
Government is having complete authority over All
India Radio, television, etc. the circulation of papers
must increase, but what we are seeing from the
performance of the Government is thev have failed
miserably. It looks as if there is an attempt to curb
newspapers, to curb the freedom of the press. I must
also say painfully there is an attempt to have a
committed press. Even this I doubt. In Cevlon what
kind of Government there is? There in the name of
diffusion of press management, they have taken over
large paper concerns. I am only coming to the point to
sav that there is definitely a grand design. The
Minister, the spokesman of the Government have
been repeatedly saving about the diffusion of press
ownership and other things. This creates a doubt in us
as to whether the Government have made sincere and
serious efforts to have larger production of newsprint
in this country and implement the programme. I do
not know whether the STC have done their very best
in this matter. It is a very important matter. Will the
Minister give a categorical assurance to this House
that he will make ererv »ttempt to see that the
minimum



165  Calling attention

quantity of newsprint is supplied to these papers,
big and small alike? At the same lime they should
make an effort from now on so that by the end of
the Five-Year 1'ian we will be, as far as possible,
self-sufficient. Also, the long-range agreements and
contracts that we will be having should be effective
enough so that we may base the supplies. I must
once again emphasise that this is an onslaught in a
way on democracy and freedom of press. I cannot
say whether it is a grand or not. But whatever it is,
the fear in the public mind must be removed by you,
and it is for you to see to that. I know the potential
in this country itself, in the matter of production
of newsprint it is so much. You make a sincere
effort. i know that you can do this. And I want a
categorical assurance that there will not be room for
the people of this country to say that there is
onslaught on democracy and the freedom of the
press itself.

SHRI I. K. GUJRAL: Sir, you will agree that it is
more of a political speech which my friend has
made, and I do not think it has a very direct
relevance to the subject we are discussing. But 1
will only say one thing in reply to him that he has
been very allegorical so far as the 25 years of
freedom is concerned. We are proud of this 25 years
of freedom. F.ven about the press we are talking of,
the number of newspapers in India has multiplied
many times, circulation has gone up considerably,
and our investment in newsprint also has been
going up every year. There has been a steady rate of
growth both in the number of papers, in the pages of
papers and in the circulation of papers. Therefore
the Government's policy has been, always to
encourage the growth of the press, which is
bearing fruit.

One thing more—my friend will keep in mind
that every country in the world does not
manufacture newsprint, and every country in the
world is not self-sufficient in newsprint. There are
only a few countries in the world which
manufacture newsprint because of the locational
situation of the raw material itself. In our country
we are manufacturing it to an extent. But a new
problem has been posed before the industry for
the last three or
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four or five years, I mean industry not in the sense
of newspaper industry, but in the sense of newsprint
industry. The newsprint industry depends upon
wood pulp. Now, as ni) fton. friend would know,
wood pulp can be used for newsprint, it can also be
used for rayon and it can also be used for tyre cord.
And therefore even the countries which have been
conventionally and traditionally manufactur-print
are also thinking whether economically it is better
to manufacture newsprint or to manufacture rayon
or manufacture tyre cord. And I think this is one of
the dilemmas which have always been before the
Industry Ministry. I have been associated with the
details regarding ir. lor instance, at one stage we
were thinking of setting up a no factory there. But
then the technologists said, if we are going to use
the same pulp, then why not use it for tyre cord or
for rayon, which would definitely give a more
growth rate economically, and export it and import
newsprint? These are the issues v hich cannot be
settled across the House like this in a debate But
basically kindly keep in your mind—we have been
increasing our foreign exchange allocations every
year for the import of newsprint. And this year, in
spite of the economic situation being what it is, in
spite of the fact that there is a considerable strain on
otir foreign exchange resources, the Department of
Economic Affairs was very nice to us, they gave us
a very good allocation. But we have not been able to
utilise it because of world scarcity. The situation is
not tine to Governmental poliev. I can only assure
my friend, Dr. Alva, that we on this side of the
House, now and before, when he was with us also,
have always been committed to the freedom of the
press, we have always been committed that the
press must continue to prosper. But Mng he should
keep in mind—he has drawn my attention to what
he has chosen to call the delinking and diffusing of
the press. Government has repealed here, and I am
repeating here—we stand firmly committed to the
policy that big business must be delinked from the
newspaper industry. Ft is not in the interests of the
freedom of the press. And that is wtty we are trying
to follow that policy, and I hope that my friend. Dr.
Alva, in spite of the fact that he has crossed ovei to
the Opposition, is today not speaking
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[Shri I. K. Gujral.] on behalf of those who own
and want to control the newspaper*.

SHRI ABU ABRAHAM (Nominated): There are
only one or two points which I want to make.
According to a statement privately circulated by the
IENS, the Government rejected the contract that
was offered from Canada two years ago, when the
price was 175 dollars per tonne, on the ground that
it was five dollars more than the world market price.
I would like to know if this is true.

Secondly, 1 would like to know if the Minister
thinks that there is a likelihood that a number of
journalists and others might lose their jobs because
of the crisis.

SHRI JOACHIM ALVA (Nominated): Why
should the journalists lose their jobs? Take over
the industry.

SHRI ABU ABRAHAM: I want to know whether
the Government will be able to take any steps to
prevent that.

SHRI I. K. GUJRAL: So far as the working
journalists are concerned, I hope no newspaper
owner will be unwise to resort to this unhealthy
practice and I hope steps will be taken to absorb the
strain that is being caused and it will not be passed
on to the working journalists. Of course, the
Government will try to come to the rescue of the
working journalists. I hope that situation will not
arise.

So far as some paper which has been circulated
by the I.LE.N.S. is concerned, it is a very strange type
of argument, wisdom of this kind, that I am now
being told that two years ago when newsprint was
available in abundance at cheaper prices I should
have, at that stage, bought it at higher prices
because it suited some foreign manufacturer who
were buying at cheaper prices. Our needs were
being met. Our long term contracts had been signed.
Il is u a very unbusinesslike proposition being
made by businessmen that two years ago I should
have bought at five dollars more when I was putting
it at five dollars cheaper.
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SHRI A. G. KULKARNI (Maharashtra): Much of
the cpresiions have been asked. Now only two
points I want to get clarified. Mr. Gujral has stated
that within the four corners of the decision of the
Supreme Court the small newspapers and the
regional newspapers would be supported in regard
to the supply of newsprint. I want to have a
categorical assurance when this matter is being
raised on various pretexts anil all the time the Gov-
ernment is coming forward with the Supreme Court
judgment. I can understand the anxiety of the
Government to give the highest respect to the
Supreme Court judgment but the regional and local
newspapers have got the more Importance and
priority value as regards the dissemination of news
and building up of democracy at rural level. May 1
know from the Minister whether in keeping with
whatever the legal advice he has got, is there any
possibility of giving weightage particularly to the
regional and district level papers which are suffering
very badly because of the 30 per cent all round cut?
There must be some selective approach under one
respect or the other because Mr. Gujral is clever and
pragmatic enough and knows the value of rural
education through the newspapers.

My second point is the suggestion made by my
colleague, Mr. Babubhai Chinai, about the joint
sector foreign capital projects. When Mr. Gujral
himself knows that in this country or in any foreign
countries the conventional raw material is exhausted
there is an alternative raw material like sugar cane
bagas. He is himself aware about the joint sector
projects run by i he co-operatives because in U.P.,
Bihar, Maharashtra, Mysore ami in Tamil Nailn
large numbers of co-operative sugar factories have
got the raw materials. Mr. Cujral knov s very well.
Instead of having joint sector projects with the
foreigners, why do you not have joint sector projects
with your own colleagues who have got raw
materials to offer? But the only sn.it; which you
Yourself have understood is the problem of price.
The NEPA price you have raised to Rs. 1,300.

SHRI I. K. GUJRAL.: It will be raised more.
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SHRI A. G. KULKARNI: You have to accept one
point. I do not want to go into the economics of
these projects. These projects are very heavy capital
intensive. According (o the World Bank for one
plant of about 200 tonnes you require Rs. 30 crores.
The World Bank does not loan because the
production created out of Rs. SO crores investment
is Rs. 5-6 s. So unless the Government of India, as a
policy decision, comes out to help the co-operative
sugar factories to have these newsprint plants with
bagas, which is the only solution, this type of
thinking would not be banished once and for all
from the Government's mind.

Lastlv, I want an assurance from the Minister that
it is rightly suggested that because of the 30 per cent
cut the journalists are going to be affected. I know
definitely that the press barons will take benefit
from this reason of 30 per cent cut. So you must
assure this House about the price factor. They can
increase the rates for advertisements of luxury
goods, cosmetics and all those things, but the price
of the newspaper must be assured as it is and the
services of the journalists must be safeguarded.

SHRI JOACHIM ALVA: The Minister must
guarantee that nobody will be sacked.

SHRI I. K. GUJRAL: Sir, my hon. friend is a
very learned co-operator and he co-operates
whenever the situation is difficult. That is why one
of the things that he has suggested of late is the
bagasse technology and I must pay him a com-
pliment because he has taken pains to go to Mexico
and study the details of this technology.

SHRI BHUPESH GUPTA:
him?

You sent

SHRI I. K. GUJRAL: No, he went on his own.
But he has studied the bagasse technology and I
think the proposition that he has submitted to the
Government is under examination. I think if bagasse
can be utilised as raw material for manufacturing
newsprint, it will be a very good augury for this
country.
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So far as the price is concerned, naturally it is
difficult for me to say offhand what is ill be the
price of a plant which will be set up after the new
technology is accepted.

SHRI A. G. KULKARNI: I did not ask about ii. I
said you should have a joint sector with the co-
operatives, not with foreigners.

SHRI I. K. GUJRAL: Well, if it is a
joint sector between me and Mr. Kulkarni, we can
start it tomorrow. But the difficulty is that I do not
decide about the joint sector or about the financial
policies. The concerned Ministries do it. But the
proposition thai has come from the cooperative
sector needs consideration and I hope it will be
considered sympathetically. So far as this Ministry
is concerned, 1 can assure him that we have
supported and we will support the idea of new
technology being given consideration.

5>o far as tin point regarding small newspapers
is concerned, I have said that within the four
walls of the .

SHRI A. G. KULKARNI:
walls.

Break those

SHRI I. K. GUJRAL: Outside the four walls
there is only jail. I hope ray friend does not want me
to go to jail; if he wants me to do it, I might. But I
have to confine myself to the four walls of Par-
liament which is a great sanctuary .

SHRI A. G. KULKARNI: What is the chance of
justice to the small people if you go on talking
like this?

SHRI I. K. GUJRAL: Sir, my hon. friend is a
Member of Parliament. It is for him to decide what
place should be given to the Supreme Court
judgment; it is not for me to decide. The Supreme
Court judgment is before all of us. It is a public
document. I am not saying about anything which is
known to me only. So. ;i* 1 said just now, we have
been able to give this much of limited benefit for
newspapers which have a circulation up to 15,000
and have eight pages, newspaper! with four pages
and a circulation of 30,000
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[Shri I. K. Gujral] and so on—you can go on
calculating accordingly; I am not good at
mathematics —and that is that this sector of
newspapers will not be affected by the cut, and they
can have circulation up to that level.

So far as working journalists are concerned, as I
have said just now, I do hope that the wiser men in
the newspapers will not resort to reduction in the
staff or to showing the boot to the working
journalists because we are all with them. I am sure
ways and means will be found to see that the
working journalists are not affected because, after
all, freedom of the press is for the working
journalists and I hope they will continue to do
their work.

SHRI ABU ABRAHAM: How long will this
situation last?

SHRI I. K. GUJRAL: I cannot say because it
depends on the world situation.

SHRI BHUPESH GUPTA: We are intrigued to
hear that the Matador of Rajya Sabha, ie. Mr.
Kulkarni, has been to Mexico. But that will not
solve any problem. Now the Prime Minister had
been to Canada. Other Ministers are going. But the
newsprint crisis continues all the same. When the
Prime Minister went to Canada, I thought that such
problems would be taken up. When I read her
speech, she was telling the Canadian MPs that
neither country had ideologies to export but they had
material goods to export. 1 thought that newsprint
contracted by India would be taken up as one of the
export items from Canada to India. But it seems that
Canada gives neither ideas nor material goods. But I
would like to know whether the Government or the
Ministry concerned took up the matter with the
Foreign Ministry in order that they could, in their
turn, take up with their counterparts in the exporting
countries and find out why there have been such
blatant breaches of contracts. Not that we can do
very much. But, if necessary you take up the mallei-
diplomatically with the countries which do not
honour their contracts or do not ensure that the
private parties in those countrie» fulfil their con-
tractual obligations with other countriet or  the
Governments of other countries.

[RAJYA SABHA]

to a matter oj urgtnt 172
public importance

Sir, we are now facing an extremely difficult
situation and the small newspapers are the most hit. I
am not so much worried about the bigger
newspapers; they can look after themselves. I do not
know how much newsprint they have got. It is well
known that some of the big monopolistic press, or
the jute press you call them, had built up their buffer
stock or whatever stocks they are. And there had
been blackmarketing in newsprint. And I know tha:
in Calcutta, one newspaper house, uitii the largest
circulation of Bengali and English editions and other
weeklies also, was selling newsprint in the
blackmarket. The matter was brought to the notice
of the House, investigation was made, the CBI went
into it and the report also came out. We do not know
what action had been taken against this paper. I have
in mind the Anand Bazar Patrika group. We do not
know what is happening and we should be told
about it. It is well known that certain other chain
newspapers indulge in blackmarketing of newsprint.
They make money by selling newsprint in the
blackmarket and then utilise this money for buying
shares or cornering shares and so on. I think, you
should be on the lookout for such quarters where
Mr. Goenka ruled, apart from others. He is in trouble
already. So, that aspect should be gone into. What is
the protection to the small and medium newspapers?
How are they going to be protected? I find that the
big newspapers have resorted to a technique of
bringing out market supplements. i on.sume paper.
They are escaping any restraint on advertisement.
Let them earn through advertisements but consume
only cheaper paper instead of using scarce paper or
earning money or making profit. Can we not think of
some law, some regulatory and other measures
which would stand the constitutional test in the
Supreme Court in order to check such things on the
p«rt of big papers which are now resorting to the
technique of diverting their paper for bringing out
their so-called market supplements, consumer
supplements and other supplements in order to just
earn money? That should be gone into.

Secondly, Sir, with regard to the question of
small and medium newspapers, has the Government
considered discussing this matter with the Working
Journalist* Organizations in order to evolve some
kind
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of a scheme to meet the emergency so long as we
are not in a better position? That is very, very
essential. Consultation should take place with them
and also with the owners of the small and medium
newspapers with small circulations. Have anv steps
been taken in this direction? Then, in this
connection, I should also like to know another thing
and that is about production. I was a little disturbed
when I heard that he would be prepared to invite
Canada and other foreign interests to set up factories
here. Why? We can get their technical knowhow
whenever we like, should it become necessary. But
surely we need not allow them to have investment in
this country and then start another chain of
industries in the paper industry and allow them take
away money from here. Whv should it be done?
Production should be in the public sector. I know
my friend, Mr. Kulkarni, is in a cooperative sector
and he has made the cooperative secfor something
verv interesting ..

AN HON. MEMBER: Joint sector.

SHRI BHUPESH GUPTA: Well, joint sector is
entirely a fraud and it is a bogus sector in this
matter. And I think the Minister has not made up his
mind. Why have you given licences to them? Whv
did you give licences to them which have not been
honoured? They have pocketed the licences and
done nothing. Why do vou not revoke these licences
and disqualify them for any future licences? These
people stipulate that unless the Government assures
that a certain quantity would be bought from them,
they would not set up factories and materialise the
licences. Is it the way to deal with such people?
Therefore, I say that the Government should work
out a scheme of production, projects of production. I
think the time has come when we must try to be
self-sufficient as far as possible, to the maximum
extent possible, in the matter of production of
newsprint in the public sector. That is very, very
essential today. A suggestion has been made, some
people advised him ...

(Interruption)

MR. DEPUTY CHAIRMAN: You should wind
up now.
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SHRI BHUPESH GUPTA: . . . sell them in the
market, earn money, import newsprint and start
running the newspaper. Is it the way to run the
newspaper? Newspapers are a vital aspect of our
national and public life. Surely they should get the
needed priority in this matter and we cannot make
that contingent upon getting imports by seeking
export where there will be all kinds of bottlenecks,
blackmail, pressures and other international difficul-
ties. Why then should the Government not go in for
production of newsprint, explore the possibilities of
starting immediately in the country with the
assistance of favourable terms from foreign
countries our own factories in the public sector for
producing quality newsprint? It is possible to do so.
Has there been any estimate of the possibility of
raising the production of newsprint within a given
time, with given resources? Has your mind been
applied in this direction? You are groping in the
dark going to Canada and Scandinavian countries
finding nothing and making speeches all the time
and getting some speeches here also. That is all
about it. Therefore, this is how it should be handled.
(Time bell rings). Finally, br fore I sit down,
passingly he mentioned the Government is
committed to the delinking of newspaper from
industrial houses. I have been hearing it for the last
fifteen years or more than that, seventeen years

SHRI PITAMBER DAS: You are used to it by
now.

SHRI N. G. GORAY: That means the
commitment is a long-term commitment.

SHRI BHUPESH GUPTA: I do not know. In the
meanwhile 1 have seen many Ministers of
Information and Broadcasting getting delinked not
only from the Cabinet but also from the ruling party
and from public life. That delinking process is
taking place, but the other delinking which we were
promised, the delinking of the press from the
industrial houses, has never materialised. Why? Big
barons and tycoons have built up mounting pressure
on the Government and others with the help of some
officials and some prominent political personalities,
well fortified in their seats of authority and power.
Why is this
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not being done? May 1 have an assurance from the
hon. Minister as to the time limit? How many
limes assurances have been given that within such
and such time, during this session, the next session,
the session after that, the Bill will come? But never
it came. I know that Shri Gujral will say something.
He is a smart young man and r have no doubt in my
mind his will be a smart performance which many
Ministers are incapable of. I know that. But
smartness is no substitute for political honesty or for
moral standards in public life. I am not blaming
him. I am charging the Government of making
immoral statements in Parliament and finding one
excuse after another with a view to evading the
measure which should have been taken many years
ago and TOT which there is commitment under the
report of the Press Commission and by the various
statements made by the Government on the floor of
both Houses of Parliament.

SHRI I. K. GUJIRAL: We all have a great deal of
respect for Shri Bhupesh Gupta and whenever he
says something we treat it with a great deal of
respect.

First of all, I would like to clarify one thing.
When the question was asked about the Canadian
offer of captive plant or setting up a plant here, I did
not enunciate any policy. I must clarify it. There is
no specific proposition before the Government. The
only thing I said was this, I want to clarify that, if I
was not clear enough. So far as financing policy is
concerned, whether foreigners should come,
whether it should be in the joint sector or private
sector—these are all outside the purview of this
Ministry. We do not enunciate any policy on this
account and therefore I am not making any
statement whether it is vi-avis Canada or
Scandinavia or any other country. So far as setting
up of the plant is concerned, that is for the Ministry
of Industry to decide, when any specific proposition
comes up. At the moment no specific proposition
has come. Only initial or preliminary soundings
have been initiated by us to check up as to what
steps we can possiblv take to meet our future deficit.
Therefore my friend Shri Bhupesh Gupta can rest
assured that if newsprint comes here, it will be
within
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the overall policy of the industrial policy of the
Government. If according to the industrial policy
newsprint should continue to be totally in the public
sector, naturally it will be so. Ministry of
Information and Broadcasting has neither been
asked nor have we offered any opinion about the
change of the policy in this context.

So far as delinking is concerned—he spoke very
enthusiastically about it and I appreciate that—he
will recall that we have not been able to bring
forward the Bill or Act on this because of two or
three reasons. Vou will recall that there were two
Supreme Court judgments—majority judgment and
minority judgment—recently on the subject. The
last judgment has come only recently. That by itself
was a limitation on us. As long as we have not come
to the conclusion so far as these judgments are
concerned, we are not in a position to finalise the
Bill on delinking which is in keeping with the policy
commitment made here. But I can tell you that we
are definitely going to do it. We stand committed to
it. We are studying the judgments and I hope very
soon we should be in a position to meet the needs of
our commitment. We want to do it. It is not cither to
oblige Shri Bhupesh Gupta or anybody else. We
ourselves feel that freedom of the press can be
assured only if the delinking takes place.

As regards the production of small newspapers is
concerned, I have already explained it. And the type
of protection we are trying to give to smaller
circulation papers. I have already mentioned and
therefore I will not repeat it. So far as working jour-
nalists are concerned, I hope no such eventuality
will arise. I hope no such situation will arise

SHRI BHUPESH GUPTA: Supplements of big
papers?

SHRI I. K. GUJRAL: The Supreme Court
judgment says that we cannot tell them how to use
newsprint. We can onlv give them newsprint.

SHRI BHUPESH GUPTA: You cannot tell them.
But certainly you can cut their quota.
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SHRI 1. K. GUJIRAL: We are cutting 50  per
cent.

SHRI BHUPESH GUPTA: Cut more.

SHRI I. K. GUJRAL: The judgment is clear that
we can only cut equally for

SHRI BHUPESH GUPTA: In that case, matter be
discussed. Your object is beinif defeated when they
use the newsprint for other things. They may not
increase the page. But they would u’e it for other
things. Therefore, you should discuss this matter
with the officers and see what can be done.

SHRI I. K. GUJRAL: So far as this is concerned, I
can tell you one thing. If you want to know my
views or the views of my Ministry on the subject,
we are entirely in agreement with you, because we
feel that the present policy of allowing some of the
newspapers to have 50 per cent or 60 per cent or 70
per cent of the quota utilixed for advertisements
only is defeating the very purpose of the newspaper
itself and we are in agreement with this. We also
feci strongly that it is not only this that the reader
does not get the worth of his money that he pays,
but also, at the same time, the foreisrn exchange that
the country spends on importing the newsprint not
well utilised. Therefore, so far as I am concerned, so
far as my opinion is concerned and so far as the
opinion of the Information and Broadcasting Mini-
concerned, there is no difference of opinion between
Mr. Bhupesh Gupta and myself on this issue. .

SHRI BHUPESH GUPTA: They are issuing
consumer supplements, etc.

SHRI I. K. GUJRAL: The limitation has been set
by the Supreme Court judgment. .

SHRI BHUPESH GUPTA: How long will you
wait?  Why not discuss it?

SHRII. K. GUJRAL: We are going to
let up a 'mall committee in connection with the
Press Council and we will utilise that occasion to
discuss these issues also.

12—13 RSS/ND/73
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SHRI BHUPESH GUPTA: Why Press
Council? You are going to the Press Council for
this?

SHRI 1. K. GUIJRAL: Please do not
misunderstand me. I am going to invite a small
committee of the Members of Parliament in
connection with the Pre's Council—and I am not
going to the Press Council—on which, I hope, Mr.
Bhupesh Gupta will also be there.

SHRI BHUPESH GUPTA:
are inviting trouble.

Then you

SHRI I. K. GUJRAL: Well, I have always loved
the trouble that my friend, Shri Bhupesh Gupta,
gives, because trouble though it is, it is also
enjoyable at the same time.

MR. DEPUTY CHAIRMAN: Yes, Mr. Yashpal
Kapur.
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SHRIJOACHIM ALVA: The 'Times of India'
and 'Indian Express' have a circula->f 10 lakhs .

MR. DEPUTY CHAIRMAN: Let him wind

up.

SHRII. K. GUJRAL: Sir, my friend has
pointed out that some Hindi papers have
ed their pas?!., hut not the English
S. Imay only say one thing that the
allocation that we are making is paper-wise.
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and not group-wise. So it is not as if any chain
paper might say that it can be transferred. That is
not permissible. Therefore, if they are cutting Hindi
and are not cutting English, they will come to grief
because we will not be giving them any additional
newsprint. Whatever is possible at the rate of 30 per
cent cut will be given to every paper—not to chain
group as such.

The second point raised by Mr. Kapur is about
the black marketing in newsprint. Now we have got
four circulation checking teams which go to all
papers to check up their circulation. We have found
that some papers over-state their circulation. We
have taken penal action in the past. But I might say
that so far we have been lenient to the extent that
we have only cut down their newsprint allocation.
Now I have warned them that from now on any
paper, big or small, which is found to be misusing
the newsprint or which is found to be making a
wrong statement will be prosecuted under the law.
And this action we are going to take in a very firm
way, whatever may be the paper.

So far as the bigger circulation papers are
concerned, my friend should keep in mind that all
big circulation papers in India are not English
papers. They are Indian language papers like
'Matrubhumi', like the Bengali papers 'Jugantar' and
'Ananda Bazar Patrika', and Malayalam paper like
'Manorama'. Such papers have got a much wider
circulation. We are proud that the Indian press has
come up in Indian languages and they are having
bigger circulation.

So far as the freight difference between the east
and west coasts is concerned, I am told that for the
current year there is no freight difference between
supplies from two Canadian coasts. The freight is
uniform now—at forty-eight dollars.

MR. DEPUTY CHAIRMAN: Mr. Shinde

(Interruptions)

SHRI PATIL
Sir, I have been
for a long time.
brief question

PUTTAPPA (Mysore):
trying to catch your eye
I wanted to ask a very
(Interruptions)

MR. DEPUTY CHAIRMAN: No, please .
(Interruptions). Mr. Shinde.

[25 JULY 1973]

police atrocities on 182

Zoological Park employees

STATEMENT RE DROUGHT SITUATION
IN THE COUNTRY.

THE MINISTER OF STATE IN THE
MINISTRY OF  AGRICULTURE  (SHRI
ANNASAHEB SHINDE): Sir, with your

permission, may 1 lay this statement on the Table
of the House?

MR. DEPUTY CHAIRMAN: You lay
it on the Table of the House. Since it U an
important statement, it may be circulated to
Members, and they will ask questions tomorrow.

SHRI ANNASAHEB SHINDE: Sir, I beg to lay
on the Table a statement on the drought situation in
the various parts of the country. [Placed in Library.
See No. LT-5189A/73.]

REFERENCE TO ALLEGED POLICE
ATROCITIES ON ZOOLOGICAL PARK
EMPLOYEES

SHRI BHUPESH GUPTA (West Bengal): Sir, 1
have to draw your attention to the new.; item which
appeared in yesterday's Indian Express. I have
enough information of the subject-matter even
otherwise. "Delhi Zoo workers observed a strike
today in protest against the alleged police atrocities
on their union leaders. According o the employees,
their leaders were sew beaten up." Mr. Om Mehta,
please note it. The Home Minister is never in the
House. He is the leader of the House. Where does
he sit? Can you give me his address so that I can go
and read it to him? He should give some more time
and grace the House with his longer presence.

MR. DEPUTY CHAIRMAN: Shri Om Mehta
will convey to him.

SHRI BHUPESH GUPTA: Shri Om Mehta is
always here. "They were severely beaten up by the
police both in the zoo and at the Tilak Marg police
station yesterday.

"The union claims that the unwarranted assault
on peaceful employees of the Zoolo-



